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S1No. State/UT CR CCS CON PAR PCS PCV
16, Manipur 1 1 0 8 1 0
17.  Meghalaya 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20.  Odisha 681 618 18 855 801 25
21.  Punjab 2 0 0 3 0 0
22, Rajasthan 1195 538 139 1064 1065 226
23 Sikkim 0 0 0 0 0 0
24 Tamil Nadu 19 19 1 41 39 1
25, Telangana 375 229 12 553 483 18
26, Tripura 3 1 0 3 1 0
27, Uttar Pradesh 4 4 12 9 7 26
28, Uttarakhand 3 3 0 3 3 0
29, West Bengal 83 136 0 76 152 0

Totar (States) 6556 5272 602 9739 9259 913
30.  Andaman and Nicobar Islands 6 5 0 6 5 0
31.  Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar Haveli 2 0 0 1 0 0
33, Daman and Diu 0 0 0 0 0 0
34 Delhi UT 2 0 0 0 0 0
35. Lakshadweep 1 0 0 0 0 0
36.  Puducherry 1 0 0 0 0 0

Totar (UTs) 12 5 0 7 5 0

Torar (Arr Inpia) 6568 5277 602 9746 9264 913

Increase in crimes against women

867. SHRI NEERAJ SHEKHAR:
SHRI RAVI PRAKASH VERMA:

Will the Mimister of HOME AFFAIRS be pleased to state :

{a) whether crimes against women in the country have increased drastically

during current year;
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(b) if so, the details thereof, State-wise since 1 January, 2018, till date, and

{c) the details of various crimes against women in Uttar Pradesh and Madhya
Pradesh, between 1 Apnl, 2017 to 1 March, 2018 and 1 Aprl, 2016 to 31 March,
2017, district-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HANSRAJ GANGARAM AHIR): (a) to (¢) As per the latest available published
information with National Crime Records Bureau (NCRB), State/UT-wise (including
Uttar Pradesh and Madhya Pradesh) details of cases registered, cases chargesheeted,
cases convicted, persons arrested, persons chargesheeted and persons convicted under
Crime against Women during 2014-2016 are given in the Statement (See below).
The latest available published data pertains to year 2016. District-wise data, in this

regard, i1s not maintained.
Statement

State/UT-wise details of Cases Registered (CR), Cases Charge-Sheeted (CCS), Cases
Convicted (CON), Persons Arrested (PAR), Persons Charge-Sheeted (PCS)
and Persons Convicted (PCV) under Total Crimes Against Women
during 2014-10

SlNo. State/UT CR CcCs CON  PAR PCS PEN

2014
1. Andhra Pradesh 16526 13400 839 21692 20120 1467
2. Arunachal Pradesh 351 241 9 397 315 12
3. Assam 19169 10039 518 27667 11943 556
4. Bihar 15393 10135 525 19814 15726 862
5. Chhattisgarh 6301 5629 1531 8875 9196 2047
6. Goa 508 a2y 14 497 472 16
7. Gujarat 10854 10160 174 25787 26079 355
8  Haryana %010 5751 692 9393 9292 1011
9. Himachal Pradesh 1529 1122 69 2007 1912 115
10.  Jammu and Kashmir 3327 2360 105 4961 4824 138
11.  Jharkhand 6086 4585 786 7045 6304 1010
12, Karnataka 14004 11298 354 23110 20712 891
13.  Kerala 11451 10150 553 13940 13321 660
14 Madhya Pradesh 28756 25515 5773 42351 42208 9295
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SLNo. State/UT CR CCS CON  PAR PCS PCV
15,  Maharashtra 26818 22834 926 49066 47885 1423
16.  Manipur 337 71 4 214 71 6
17.  Meghalaya 390 312 13 378 347 13
18, Mizoram 258 240 139 267 259 147
19, Nagaland 68 47 22 82 59 30
20.  Odisha 14651 12194 429 20292 19470 763
21.  Punjab 5481 3174 637 7034 5370 1062
22,  Rajasthan 31216 16442 3659 23772 23407 5841
23, Sikkim 11 104 46 182 167 44
24 Tamil Nadu 6354 4756 1186 9295 8622 1957
25, Telangana 14147 11366 504 19966 17761 644
26.  Tripura 1618 1343 108 2070 2724 134
27, Uttar Pradesh 38918 26506 5288 112846 69734 13960
28, Uttarakhand 1413 992 284 1694 1582 434
29, West Bengal 38424 35332 422 50335 45770 517

Torar (Stares) 323469 246427 25609 505529 426152 45415
30. Andaman and Nicobar 117 97 12 128 127 13

Islands
31. Chandigarh 434 262 65 390 371 88
32,  Dadra and Nagar Haveli 21 16 0 17 20 0
33, Daman and Diu 16 15 1 7 8 1
34 Delln UT 15319 6412 1008 8377 7240 1480
35. Lakshadweep 4 3 0 3 6 0
36.  Puducherry 77 57 1 88 78 1

Torar (UTs) 15988 6862 1087 9010 7850 1583

Torar (Arr Inpia) 339457 253289 26696 514539 434002 46998

2015
1.  Andhra Pradesh 15967 13255 768 22530 20265 1565
2. Arunachal Pradesh 384 259 0 408 303 0

3. Assam 23365 12287 669 22867 12593 741
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SI.No. State/UT CR CCS CON PAR PES PCV
4. Bihar 13904 9148 508 16484 13357 751
5. Chhattisgarh 5783 4910 2319 6935 7212 2861
6. Goa 392 319 27 402 405 32
7. Gujarat 7777 7025 114 18145 17912 206
8. Haryana 511 5348 805 8329 8213 1173
9. Himachal Pradesh 1295 1012 61 1685 1701 124
10.  Jammu and Kashmir 3366 2538 83 5063 4951 136
11.  Tharkhand 6568 4722 726 6398 6501 1075
12.  Karnataka 12775 10053 251 21361 19288 394
13, Kerala 9767 8856 649 11461 11490 609
14 Madhyva Pradesh 24231 21622 4233 36826 37241 7522
15.  Maharashtra 31216 22784 1229 45924 41984 2244
16.  Manipur 266 94 7 145 103 16
17.  Meghalaya 337 224 12 280 240 12
18, Mizoram 158 197 138 187 213 166
19.  Nagaland a1 70 24 102 100 29
20 Odisha 17200 15046 511 20512 19520 868
21.  Punjab 5340 3552 794 6336 6022 1419
22, Rajasthan 28224 14582 3318 20110 20444 4765
23 Sikkim 53 36 6 59 42 8
24, Tamil Nadu 5919 4221 867 9418 7965 1629
25.  Telangana 15425 14037 533 18962 20706 918
26, Tripura 1267 1025 99 1311 1265 108
27, Uttar Pradesh 35908 24940 7151 105231 71019 17905
28, Uttarakhand 1465 858 628 1425 1442 986
29, West Bengal 33318 35006 420 36368 37997 500

Torar (Stares) 311272 238026 26950 445264 390494 48762
30. Andaman and Nicobar 136 97 7 124 115 8
Islands

31. Chandigarh 468 277 65 466 453 87
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SI.No. State/UT CR CCS CON PAR PES PCV
32,  Dadra and Nagar Haveli 25 12 2 37 22 7
33, Daman and Diu 29 13 0 25 14 0
34 Delhi UT 17222 7854 880 10630 9439 1124
35.  Lakshadweep 9 1 1 6 2 1
36. Puducherry 82 66 4 120 88 4

Torar (UTs) 17971 8320 959 11408 10133 1226
Torar (Are Inpia) 329243 246346 27909 456672 400627 49988
2016

1. Andhra Pradesh 16362 14774 922 26606 21244 1279
2. Arunachal Pradesh 367 239 23 389 284 23
3 Assam 20869 11004 470 21738 11589 475
4. Bihar 13400 13951 639 17448 18366 988
5. Chhattisgarh 5947 5114 1207 7317 7082 1573
6. Goa 371 236 18 349 300 19
7. Gujarat 8532 7676 122 18649 18557 294
8 Haryana 9839 5603 560 9296 8171 777
9. Himachal Pradesh 1222 947 83 1635 1564 120
10.  Jammu and Kashmir 2850 1823 56 3985 3546 68
11.  JTharkhand 5453 4136 766 6504 4997 846
12, Karnataka 14131 9936 271 22730 18647 387
13, Kerala 10034 9408 500 12463 11519 657
14, Madhya Pradesh 26604 23606 3888 40663 39662 6199
15,  Maharashtra 31388 26231 1135 46941 44686 2101
16.  Manipur 253 165 7 151 177 11
17.  Meghalaya 372 262 88 283 394 127
18.  Mizoram 120 116 71 126 122 76
19, Nagaland 105 61 23 72 67 30
20 Odisha 17837 15610 392 19837 19911 918
21.  Punjab 5105 2995 550 6150 4676 894
22,  Rajasthan 27422 14493 2884 20457 20597 4159
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SI.No. State/UT CR CCS CON PAR PES PCV
23, Sikkim 153 113 11 159 123 11
24 Tamil Nadu 4463 3166 647 7870 6286 954
25, Telangana 15374 12185 471 21287 18313 733
26.  Tnpura 1013 862 130 1142 1079 152
27 Uttar Pradesh 49262 32032 5795 130249 B2000 15148
28, Uttarakhand 1588 990 243 1566 1490 347
29 West Bengal 32513 33539 319 34726 35215 392

Torar (States) 322949 251273 22291 480788 400664 39758
30. Andaman and Nicobar 108 77 8 114 89 14

Islands
31. Chandigarh 414 280 52 399 358 61
32.  Dadra and Nagar Haveli 28 30 2 28 40 2
33, Daman and Diu 41 28 0 43 34 0
34 Delln UT 15310 8542 736 13759 9883 931
35.  Lakshadweep 9 8 0 7 7 0
36. Puducherry 95 66 5 93 95 6

Torar (UTs) 16005 9031 803 14448 10506 1014

Torar (Arr Inpia)

338954 260304 23094 495236 411170 40772

Crimes against women of dalit community

868. SHRI K.T.5. TULSL: Will the Minister of HOME AFFAIRS be pleased

to state:

{a) the total number of crimes committed against women belonging to dalit

community during last three years in the country, and

(b) whether the rate of aforesaid crimes has come down or increased in the last

three years and the vear-wise rate of such crimes for the said period?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI HANSRAT GANGARAM AHIR): (a) As per the latest available published

information with National Crime Records Bureau (NCRB), the cases registered on

crime against women under the Prevention of Atrocities against Scheduled Castes
from 2014 to 2016 are as under—



